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Monday thIs the 31st day of January, 1994 

CORAM  

The Hon'ble Mr.Jistice Chettur Sankaran Nair, Vice Chairman 

The Hon'ble Mr.P.V.Venkatakrjshnanjnjstratjve Member 

J.Rathnam Roberts, 
•Superintendent, PasSport Office 

Kozhikode. 	 ....Applicant 

(By Advocate Mr.M.A.Shef 1k) 

• 	 V. 

Union of India, represented by 
its Secretary, Ministry of External 
Affairs, New Delhi, 

Joint Secretary (cPV & cO 
Minlstry of External Afcfairs, 
New Delhi. 

39 Departmertal Prczoticn Committee 
re'esented by its Chairman, 
Central Passport Organisation, 
Ministry of External Affairs, 
(CPv Division), New Delhi. 

4. N. E. Suguna, Grade IV 
&iperintendent (Retired) c/a 
Passport OfficeF Passport Off ice 
Kozhikode. 

59 M.Arunachalarn, Grade lv, 
Superintendent, do Passport Officer, 
Passport Office, Kozhikode, 	 •...Respondts 

(By Advocate Mr, C.Kochunni Nair, Sr,CGSC) 

ORDER 

CHETTUR SANKARZN NAIR(J), VICE CHAIRMAN, 

plicant is aggrieved by his ranking in 

the Sefliority List. Annexure.A7 permits aggrieved 

officials to bring factual errors (by which we understat 

any error hi the fact situation) to the notice of the 
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Ministry. If applicant is aggrieved about his 

ranking in the gradation list, he may file a 

representation. Any representation filed within 

15 days of today will be treated as a representation 

filed within time, and considered on merits with 

notice to necessary parties, and a decision taken. 

2. 	Application isdi.pod of with the Aforesaid 

directions. No COstS, 

Dated 31st January, 1994, 

v c 

P. V. VENiAKR ISflN ?N 	CHETTU R SANARJN NAIR(J) 
YJMINISTRATIVE MEMBER 	 VICE CHAIRMAN  

ks3ll. 


